
HIGH COURT OF DELHI, NEW DELHI 
 
 
No.5/Rules/DHC                                                                                     Dated: 3.3.2009 
 

PRACTICE DIRECTIONS 
 
 
Hon’ble the Chief Justice has been pleased to issue the following practice directions:  
 

Whenever an application, in any matter, is moved with a request to the 
Judge to recuse herself/himself, such application shall be heard by the 
said Judge alone.  

 
The Practice Direction will come into force immediately. 
 
 

By order of the Court, 
Sd/- 

( Ajit Bhar ihoke ) 
 Registrar  General 


